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1i{THE MINISTER or INFORMA-
TION anpo BROADCASTING (Dr. B
Gorarr Rebpy). (a) Programmes on
Indian culture in its various aspects
form an important part of the sche-
dules of Al]l India Radio Stations and
they continued to figure prominently
in their output during the last year.

(b; Though no Deputy Chief Pro-
ducer has been appointed for pro-
grammes on Indian culture mn gene-
ral, a Deputy Chief Producer has
recently been appointed in order to
devise special programmes, designed
to promote mutual understanding of
the culture ang way of life of the
North and the South, as a step to-
wards national integration.].

INDIAN INTERNEES IN PORTUGAL AND
1Ts ENCLAVES

173 Suri A B. VAJPAYEE. Will
the PriME MiINISTER be pleased to
state

i &) what are the latest develop-
ments with regard to the question of
indian interneeg 1n Portugal and 1ts
enclaves, and

Jp) how long it will take to ensure
thewr security of life, property and
honour?

Tue PRIME MINISTER anp MIN-
ISTER or EXTERNAL AFFAIRS
{Surr JawanaruaL NEHRU). (a) and
tb) The Portuguese Government
have agreed to release Indian na-
tionals who have been detained in
Portugue e colonies, The Govern-
ment of India have also urged the
Government of Portugal to restore
the properties of these nationals and
aHow them to continue their vocations,

+[ 1 English translation.
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These properties were frozen b)" the
Portuguese authorities, who have now
agreed to release them. If the Portu-
guese authorities refuse to extend ar
cancel the residential permits of the
Indian nationals concerned  the latter
will be allowed to repatriate their
assets on their departure from the
Portuguese colonues,

InpraN DELEGATION TOo U. N SECURITY
CounciL DERATE oN KASHMIR

174 Surt A B VAJPAYEE: wWill
the PriME MiINISTER be pleased to
state:

(a) whether the composition of the
Indian Delegation to  the United
Nations to represent India’s case in
Security Council debate on Kashmir
has been finalised, and

(b) 1f so, the names of the dele-
Bates?

Tue PRIME MINISTER AND
MINISTER or EXTERNAL AFFAIRS
(Surr JawaHArRLAL NErU). (a) Ye,
Sir

(b) (1) Shr1 V K Krishna Menon—

Representative
(2) Shit C S. Jha—Alternate
Representative,

(3) Shri B. L. Sharma—Adviser.
(4) Shri M. Rasgotra—Aduiser
(5) Shri R Bhandari—Adviser

(6) Dr. K Krishna Rao—
Adviser,
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